Annexure- 6

Name of Corporate

Future Retail Limited

Date of

| 29-07-2024 |

List of Stakeholders as on

28-06-2025

List of Operational Creditors (Employees)

Amount in Rs|

Name of Details of Claim Received Details of Claim Admitted Amountof | Amount |Amount of
Authorised Nature of] Total Amount | Amount of claim for |%sharein | Contingent | ofany |claim rejected
Representative, if Claiman ¢ amount of claim | the period of twelve |total Claim mutual Amount of claim under )
51.No Name of the Employee N N o Remarks, if any
any Date of receipt | Amount claimed admitted months preceding [amount of dues, that verification
the liquidation  Jclaims may be
commencement date Jadmitted setoff
1 - - - - - 14,76,47,161 - -
Hardik Kothari (Claim
made as Authorised | Hardik Kothari (Claim made as
Representative)  Authorised Representative) 03-08-2022 1.28.77.86.611 1,14.01.39.450)
2 Tarsh Nath Chaurasia 5 03-08.2022 521753 D 5 . . 5 5 . 5
3 KV Krishna Rao 5 26.08.2022 73000 740,000 5 . . N N . N
P Rupall Pritipal Vashist 5 02-08.2022 539,009 539,409 5 . . 5 5 . 5
5 Daniel Stanley N 02-08-2022 339619 339,619 N N N N N N N
3 (G Meshac Naveen Kumar 5 03-08.2022 78502 785,00 5 . . 5 5 . 5
7 Cmesh Sharma 5 03.08.2022 T60.237) T69.254) 5 5 5 5 5 5 5
3 [FFmansin St 5 03-08.2022 o150 5 . . 5 5 . 5
9 Pankaj Kumar N 03-08-2022 N N N N N N N
0 Dimanath St 5 01082022 5 . . 5 5 . 5
T Pratima Dutta 5 02-08.2022 5 5 5 5 5 5 5
12 Rubi Dey - 15-09-2022 - - - - - - -
13 [Abhijit Roy N 03-08-2022 - N N N N N N
4 Prabhudass Uppula 5 03-08.2022 5 . . 5 5 . 5
15 [Sandeep Kumar N 03-08-2022 N N N N N N N
6 Nanika Saha Hazra 5 03-08.2022 5 . . 5 5 . 5
17 Kailas C - 19-08-2022 - - - - - - -
T8 Gopal Chandea Mondal 5 30072022 5 . . 5 5 . 5
19 Kanai Das - 08-08-2022 - - - - - - -
20 A Shahid 5 08-08.2022 5 . . 5 5 . 5
21 Md Nizam Khan 5 04-08-2022 5 5 5 5 5 5 5
) Wajal Raju Tandulkar 5 03-08.2022 5 . . 5 5 . 5
23 MId sekirar Alam 5 02-08.2022 5 5 5 5 5 5 5
[Abhijt Ganguly - 03-08-2022 - - - - - - -
25 [N Kamar 5 03-08.2022 TSa81 5 5 5 5 5 5 5
26 Abhimanyu Sngh 5 04-08.2022 T5.320) 5 . . 5 5 . 5
27 Jayanta Majumder N 01-08-2022 13,070 13,070, N N N N N N N
28 Paka) Kumar 5 03-08.2022 520 0 5 . . 5 5 . 5
29 Kundan Komar 5 03.08.2022 5ar2 6372 5 5 5 5 5 5 5
Total 1,29,17,17,665.98| _1,14,40,70,505.43] 14,76,47,161
Notes

1. All the claims submitted has been verified and admitted on the basis of the information provided by the creditors and onformation to the extend available with the IRP/RP, on the basis of ouur best estimate in-accordance with Regulation 14 of the Insolvency
and Bankruptcy Board of India (Insolvency Resolution Process of Corporate Persons) Regulation, 2016.
2. As per the Regulation 14 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process of Corporate Persons) Regulation, 2016, the interim Resolution Professional, as the case may be, shall revise the amounts of claim admitted, including




